
Filing no.B.A.-8507/2020 

Md. Mumtaz      Versus    The State of Jharkhand 

Advocate for Petitioner                     Sri S.S.Choudhary 

Defects 

9(i) Present pending court may be given in para 1& prayer. 

ii) Signature of Id. Advocate is missing in T/C of page 12/A 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


